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C.P.No. 95/ALD/2017

Parties are represented by their respective counsels. The case is taken up
on being mentioned out of turn.

The counsel representing the respondent seeks one more
opportunity for argument, as he is pre-occupied in Division Bench of the
Hon’ble Allahabad High Court.

Learned counsel for the petitioner however opposed such
request.

keeping in view of the special circumstances of the present
matter, the case is adjourned for the final argument as final opportunity

to the Respondent.

The matter to be listed on 21* February, 2018,
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